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The Deputy Prime Minister and MiD-
ister of FiDance (Shri Morarji Desai): 
(a) No, Sir. A grant of Rs. 1.00 crore 
has been sanctioned so far in the cur-
rent year towards scarcity relief expen-
,ditUTe, 

(b) Does not arise. 

'Technical otIlcers ill Ceatnl lVaieT 
and Power Commission 

7025. Shri G. T. 1lrisIman: Will the 
Minister of Irriration and Power be 
pleased to state: 

(a) the criteria for the !!election of 
Technical Officers from different States 
on deputmion to the Central Water 
and Power Commission; and 

(b) the number of technical officers 
from Mysore who are on deputation 
with the Commission? 

The Minister of Irrigation and rower 
(Dr. K. L. RaG): (a) The conditions of 
eligibility for appointment on deputa-
tion to the Central W mer and Power 
Commission are laid down in Rule 30 
of the Central Water and Central 
Power Engineering (Class I) Service 
llules, 1965. SelectioJ1! are made by 
the U.P.S.C, 

(b) One at present. 
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7027. Shri S. K. Tapurlah: 
Shri Meetha Lal: 

Will the Minister of Healtll u. 
Jl'ami}y PJanniIlr be pleased to state: 

(a) whether Government have re-
ceived any complainta that a large 
percentage of bogus Family Planninc 
camps were recently set up in Rajas-
than just to draw aid given from the 
Central Government; 

(b) whether any amount was sanc-
tioned for these camps and if SQ, the 
amount involved and also the number 
thereof; and 

(c) the steps taken to streamline 
the aid conditions so that money is nut 
diverted into wrong channels? 

The Minister of Health and Family 
I'lanDing (Dr. S. Chandrasekbar): (a) 
No such information has been received 
by the Government. 

(b) A grant-in-aid of Rs, 83,400 ~as 
sanctioned during -1966-67 for holding • 
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151 Orientation Training Camps ill 
Rajasthan. 

(c) The camps are to be organised 
in consultation with and co-operations 
-of the State Family Planning authori-
ties. The organisers are also required 
to furnish (i) a report on the conduct 
of the eamp, (ti) an audited statement 
of accounts and (iii) a utilisation cer-
-tificate. 

Stipends to FamUy PlaDDing stadents 

7028. Shri NiUraj SiDlrh ChaIIdhar7: 
Will the Minister of Realth and FamUy 
PlanJUliD« be pleased to state: 

(a) whether stipends are being given 
or are proposed to be given to Medical 
~u nts opting to join Family Plan-
ning; 

(b) if so, in what year of study the 
uid stipends are paid; 

(c) whether Government propose to 
sive the stipends from the lirst ye!lT 
ilf the study; 

(d) whether there is any .,reference 
shown to girls in payment of the said 
stipends; and 

(e) if not, the reasons therefor? 

The Minister of Health and Family 
PlaDDiug (Dr. S. Chandrasekhar): (a) 
Yes. Stipends are being awarded to 
M.B.B.S. students, both male and fe-
male, subject to the condition that they 
execute a bond to serve the Family 
Planning & Maternity and Chlld Health 
Programme after graduation for a 
period equal to that for which they 
enjoyed the stipend. 

(b) and (c). The stipends are award-
ed during any year of M.B.B.S. course 
depending upon the number of appli-
cants and the available number of 
stipends, preference being given to 
students in the higher class. 

(d) and (e). Yes. The stipends are 
being given largely to eirk. 

Amounts foil' Irrication and Pew_ 
Projects in states 

'029. Shri Nitiraj Singh Chaudhary: 
Will the Minister of Irrigation ... 
Power be pleased to state: 

(a) the total amount allotted durinc 
the Five Year Plans to each State 
separately for irrigation or power and 
for irrigation and power project,; and 

(b) the guiding principles thel'ef"r'! 

The Minister of Irrigation and. Power 
(Dr. K. L. Rae): (a) The Total outlay, 
State-wise, during the First, &cond 
and 'Third Five Year Plans, on unga-
tion and Power is given in the state-
ments laid on the Table of the Heuse. 
[Placed in LibraTtl. See No. LT-I2361 
67]. The Fourth Plan has not yet been 
ftnalised. 

(b) The outlay on Irrigation and 
Power Projects is fixed d.eeping in 
view the needs of the State'. t ~ over-
all resources available for execution 
of Plan schemes--resources uf the 
State Government supplemented by 
Central Assistance for Plan schemes 
as a whole. 

Financial Assistance to lSihar 

7030. Shri Marandi: Will the Minis-
ter O! Fmance be pleased to state: 

(a) whether it is a fact that the 
Bihar Government have olsked the 
Centre for an advance of Rs. 10 crores 
to tide over its present financJ.al ditll-
culties; 

(b) if so, whether it is also a fact 
that this financial position has worsen-
ed due to the refusal of the RPset ve 
Bank of India to honour the overdraft; 
and 

(c) if so, the reaction of Government 
thereto? 

The DepUty Prime Minister aM 
Minister of Finance (Shrl Morarjl 
»-I): (a) lind (c). The Government 
O! Bihar sought an advance of RIll. 
29.26 crores in June. 1967 to cover the 
repayTn!'nt of Central loans and inter-
est thereon payable till October, 1887. 




